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fied and anlysed as part of remote 
sensing studies over the Indian sub­
c otioent. 

Permission ought by Government 
ervonts for Accepting Employment 

for Fumily Memb r in Foreign 

Organisations in India 

2924. SHRI KRISHNA KUMAR 
GOYAL : Will the Minister of HOME 
AFFAIRS be pleased to state the 
details of Senior Government servents 
who had sought the permission of Cen­
tral Govt, for ac cpting employment 
for their family membet' in f reign 
organisa tioa . in India during the la. t 
three Year ? 

THE MINISTER OF ST A TE IN 
THE MINJSTR Y OF HOME AFFAikS 
(SHRI NIHAR RANJAN LASKAR) : 
There are certain restriction on the 
acceptance of employment in foreign 
m1ss1on and related organisations/ 
international organisa lions/foreign com­
mercial organisation in 1'1d ia by any 
member of family of a Gove rnment 
servant . Jn view of the security impli­
cations involved it is not considered 
desirable in public interest to disclose 
the details of pccific ca es. 

'C' Class Industries 

2925 . SHRIMATI SANYOOITA 
RANE : Will the Minister of HOME 
AFFAIRS be pleased to state : 

(a) whether Gov1::rnment had created 
a new category of indu tries called the 
'C' Class indu'itries ; 

(b) if so, the norms and details of 
areas specified under this new category; 
and 

(c) the details of incentives and 
subsidy av<likble for starting indu tries 
in the above c ategory ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SlfR,.l S.1\1. l<R\SHNA) : (a to (~) 

Government has not clas ified any 'C' 
class Indu trie . It has however r cate­
gorised the backwatd arc ·1s of the 
country into ~ at gorie, viz. CateM 
gory 'A • Category 'B' and Category 'c•. 
Central Inve tmcnt ub~idy in th\}se 
cat gorie will be as follows :-

Category A - - 5 % of the inve t­
men t subject to a 
c iling of R . 25 
lakh . 

Ca I egory B'- -1 5 % subject to a 
m;i ximum of Rs. 15 
lakh . 

ategory 'C - 1 0 % subject to a 
maximum of Rs . l 0 
lakh . 

The above cheme • 'cccpted by 
Government wa promulgated vide Press 
Note No. 4/1/81-BAD (Vol. III) 
d ted 2 7-4-19 3. Copies of t he same 
arc available in the Parli ament Library. 

Amount Allocatt.:d for Trihal Sub· 
Plan Of Ori a 

2926 . SHRI CHJNTAMANI JENA: 
Will the Mini ter of HOME AFFAIRS 
be pleased to state 

(a) the amoun t allocated for Tribal 
sub-plan of Orissa for the year 1982-83; 

(b) the amount actually spent; 

(c) the details of work done for the 
welfare of the tribals under tho Plan 
and 

(d) the amount earmarked for the 
year 19 8 3-84 for implementing the 
Tribal sub-plan of Orissa ? 

THE MINISTER OF STATE IN 
THE MINJSTR Y OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR): 
(a) and (d) The amount allocated 

to Tribal sub-Plan of Orissa in the year 
l 982-83 aQd 1983-~4 is as follows:--. 




